
. CENTRAL ADKINISTEySkTlVE IBilBUNAL, JABAliPUR BENCH

djRcmr ©ouRT s itt in g  at gwalidr 

Or ig in a l Application No. 577 o f 2005 

Gwalior, th is  the 23rd day o f June, 2005
1

Hon^ble Shri M.F- Sipgh, Vice Qhairm^
Hon*ble Shri Mad an Hohan, ju d ic ia l Meihber

Hameer Singh Narwariya, Husband's Nan® *
Shri Sartiie, aged about 46 years, Occupation 8
N ii, R/o. Balarpura Tehsil, Ater, Aoolicant
D is tt. Bhina. r  ••• Applicant

(By Advocate -  S,hri Alok Katare on behalf of Shri Arun 
Katare)

v e r s u s

1. Union o f  India, through 
Secretary, Ministry o f Gommunication,
New Delhi.

2. D irector General (Postal S erv ices ),
New Delhi.

3. Superintendent, £bsta 1 Services,
Charribal D ivision, Near Railw ^
Station, Morena (MP). •••

O R D E R  (Oral)

Respondents

By atnah. V ice Chairman ^

The learrBd counsel fo r the applicant seeks permission 

to withdraw th is  O riginal Application. Permission is  

granted. i?iccordi ngly, th is O rig ina l Application is  dismissed 

as withdrawn with liberty  to the applicant to approach the 

Tribunal I f  he s t i l l  fe e ls  aggrieved and so advised,.

(Madan iphan) 
JudicieA Member

(M-P. Singh) 
Vice Chairman
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